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sl PARTICULARS DETAILS
1. | Name of corporate debtor SPECIFIC ALLOYS PRIVATE LIMITED
2. [ Date of incorporation of corporate | 23/05/2000

debtor

3. | Authority under which corporate ROC Pune
debtor is incorporated / registered

4. | Corporate Identity No. / Limited U27203PN2000PTC014912
Liability Identification No. of
corporate debtor

5. | Address of the registered office and | SHOP NO 24 & 25 JEDHE MANSION78 GURUWAR
principal office (if any) of corporate | PETH, PUNE, Maharashtra, India - 411042.
debtor

6. | Date of closure of Insolvency 07/04/2025
Resolution Process

7. | Liquidation commencement date of  07/04/2025
" | Corporate Debtor

Name and registration number of the |Mr. Prashant Jain

8. insolvency professional acting as Registration No.
liquidator IBBI/IPA-001/IP-P01368/2018-2019/12131

9. | Address and e-mail of the liquidator, |Add: A501, Shanti Heights, Plot No. 2,3,9B/10, Sector
as registered with the Board 11, Koparkharine, Thane, Navi Mumbai- 400709.

Email id: ipprashantjain@gmail.com

10 | Address and e-mail to be used for Clo: A501, Shanti Heights, Plot No. 2,3,9B/10, Sector
correspondence with the liquidator |11, Koparkharine, Thane, Navi Mumbai- 400709.
Email: cirp.specificalloys@gmail.com

-

1| Last date for submission of claims | 07/05/2025

Notice is hereby given that the Hon’ble National Company Law Tribunal Mumbai Bench has ordered
the commencement of the liquidation of the SPECIFIC ALLOYS PRIVATE LIMITED on 07th April,
2025 and the order was uploaded by the Hon'ble Registry on the National Company Law Tribunal
Portal on 09th April, 2025.

The stakeholders of SPECIFIC ALLOYS PRIVATE LIMITED are hereby called upon to submit their claims
with proof on or before 07/05/2025, to the liquidator at the address mentioned against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted
by such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38.

SD/- Mr. Prashant Jain

Registration No.: IBBI/IPA-001/IP-P01368/2018-2019/12131

Date: 14/04/2025 Liquidator , In the matter of SPECIFIC ALLOYS PRIVATE LIMITED
Place: Mumbai AFA Valid till 31st December, 2025
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Centre for High Energy Systems & Sclences ofthe DRDO
conducts a field demonstration of the land version of vehicle-

Andhra Pradesh, on Sunday

mounted laser-directed weapon (DEW) MK-II (A), in Kurnool,

x/emt

DRDO test-fires

laser-based energy
weapon system

PRESS TRUST OF INDIA
New Delhi, April 13

tion of the Land version of
Vehicle mounted Laser
Directed Weapon(DEW) MK-

INDIA ON SUNDAY carried
outasuccessful trial of alaser-
directed energy weapon sys-
tem, joining a select group
of nations having the new-age
armament used to bring
down hostile drones and
unmanned aircraft.

The Defence Research and
Development Organisation
(DRDO) said the weapon sys-
tem was tested at Andhra
Pradesh’s Kurnool.

India is among very few
countries which are develop-
ing directed energy weapon
systems to deal with future
security challenges. The US,
Chinaand Russiaare known to
have developed directed
energy weapon systems.

“CHESS DRDO conducted

1I(A) at Kurnool today,”
the DRDO said in a social
media post.

“It defeated the fixed wing
UAV and Swarm Drones suc-
cessfully causing structural
damage and disable the sur-
veillance sensors. With this
successful trial country has
joined theexclusiveclubof the
Global powers who possess the
high power Laser DEW Sys-
tem,”it said.

The government has been
focusing on the development
of the directed energy
weapons (DEWs) and hyper-
sonic weapons to bolster
India's defence prowess.

The Indian Air Force (IAF)is
already working towards inte-
grating these weapon systems.

asuccessful field demonstra-  intoairborne platforms.

i+ CESC

CESC Limited, CIN:L31901WB1978PLC031411
Regd. Office: CESC House, Chowringhee Square, Kolkata - 700001

NOTICE INVITING TENDER (NIT)
CESC Limited, a power utility in private sector and a
flagship company under RP-Sanjiv Goenka Group,
invites Expression of Interest for "Supply of 5 Nos. of
20 MVA and 1 No. of 100 MVA Power Transformer”.
Details available under Tender section of the official
CESC website https://www.cesc.co.in

CTION OF STATE GOVERNMENT SECURITIES

RESERVE BANK OF INDIA
i

The follawing State Governments have offered to sell stock by way of
auction, for an aggregate amount of ¥3,000/- Crore (Face Valug).
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Building a winning hand card by card

HOW DORM ROOM CARD GAMES BECAME A MEGA-MONEY GAMING EMPIRE

ANEES HUSSAIN

THE BIRTH OF INDIA'S
online real money gaming
industry can be traced to a
cramped London apartment
in 2005, where a group of
Indian students gathered
around a table playing cards
after classes. “This industry
wesee thrivingin India today
was born in my room in
London where I was study-
ing;” says Deepak Gullapalli,
founder and CEO of Head
Digital Works, the company
behind online rummy plat-
form A23, initially launched
as Ace2Three in 2006. It
became the first Indian com-
pany to introduce online
rummyand real-money gam-
inglaterin 2009.

While his friends dealt
physical cards for theirnightly
rummy games, Gullapalli
noticed one roommate play-
ingSolitaireon Microsoft Win-
dows — the iconic card game
that had shipped with Win-
dows since 1990, becoming
perhaps themost played com-
puter game in history. In that
pre-smartphone era of 2005,
when Nokia’s monochrome
Snakewas the heightof mobile
gaming and the iPhone was
still two years away, Solitaire
wasa ubiquitous digital diver-
sion, instantly recognisable
withits green background and
bouncing cards that cele-
brated awin.

The question that sparked
amulti-billion-do]larindusny

‘wasavery good rummy player.
In fact, she was the one who
actually tested our software
initially,”herecallswith pride.
In the Telugu-speaking
regions, rummy transcends
mere  entertainment—it’s
always been a social ritual
played during festivals like
Diwali and Sanleranti,a multi-
generational activity that
bridges age gaps and rein-
forces community bonds, Gul-
lapalli recalls.

When Gullapalli returned
toIndiain 2006 with hismas-
ter’s degree in Business Sys-
tems from Middlesex Univer-
sity, hisinitial business model
seems quaint by today’s stan-
dards - he planned to sell
rummy games on CD-ROMs.
Like a beginner dealt an
unpromising hand, hestarted
with modest ambitions. “I
never thought I would be
building a business out of it,”
Gullapalliadmits. He thought
he would make a quick buck
by selling the CDs or selling
the software and just do it as
ahobby.

But destiny had other
things in store. The garage
startupstory that followed has
all the hallmarks of entrepre-
neurial perseverance - a high-
stakes game where Gullapalli
was playing with limited
chips. Initial capital came
from unlikely sources - ¥5
lakh from his mother’s sav-
ings,another ¥5 lakh from his
London earnings. The com-
pany’s flrst office was a 150-

asdisar :“Why
areyounot playmgrummyon
the computer?”

For Gullapalli,rummywas-
n'tjustanycard game.Coming
from Andhra Pradesh, where
the game is deeply embedded
in its cultural fabric, his earli-
estmemoryof playingrummy
wasonatrainjourneywith his
family at age 10.“My mother

t room located
under a water tank in his
apartment building, a far cry
from the ¥1,378 crore it
would generate in revenue &
while posting a profit of
around 85 crore in FY24.“1
couldn’teven buy computers.
Ihad to rent computers on a
monthly rent of £2,500,”
Gullapalliremembers.

DEEPAK GULLAPALLI'S FATHER AND
GRANDFATHER WERE IN THE FILM
DISTRIBUTION BUSINESS. THIS EARLY

EXPOSURE TO HIGH-STAKES
DECISION-MAKING LEFTALASTING MARK
ON HIS ENTREPRENEURIAL APPROACH

With just two rented com-
puters,Gullapalliassembled a
small team including Shiva P
(now VP of technology busi-
ness platform) and Ranadeep
Tujala (enterprise architect).

The evolution from CD-
ROM concept to online plat-
form came with the realisa-

ROM format where you play
against the computer didn’t
really work because the com-
pu had to think” he
explains. Internet gaming
was just beginning, offering
the perfect opportunity to
develop a platform where
people could play against

tion that rummy’s  each otherremotely.
multiplayer nature made it A pivotal moment came
unsuitable for solo play when Gullapalli joined Party

against computer
algorithms. “This
is a game that is
played with mul-
tiplayers.The CD-

Gaming (now Entain)asa
product manager in
2007-2008.“I spent
aboutayearand ahalf
! andreallygot toknow

Deepak Gullapalli,
Founder & CEO

-

Former SC judge likely to head law panel

FORMER SUPREME COURT
judge Justice (retd) Dinesh
Maheshwari is likely to head
the Law Commission, sources
said on Sunday.

A formal notification

. announcinghis appointment

as chairperson of the 23rd

! | Law Commission is expected

tobeissued this week,sources
inthe knowsaid.The 23rd law
panel was set up on Septem-
ber 2 last year for a period of
threeyears.

Though thereisa provision
to appoint serving Supreme
Courtand high court judges as
its chairperson and members,

usually retired top court
judges and ex-chief justices
of high courts are appointed
its chairpersons. According
to its terms of reference, the
commission is also tasked to
examine whether a uniform
civil code can be mlroduced in
the country.

(@1cICI Home Financel ICIMDME FINANCE COMPANY LIMITED

~\

the mechanics of online
poker,onlinegaming,”hesays.
While maintaining hisdayjob
from 9 to 6, Gullapalli would
workonhisstartup from 6:30
t09:30 pm.

When he eventually left
Party Gaming to focus full-
time on his venture, Gulla-
palli employed his best
‘bluff’. “I didn’t tell my
mother that [ quit my job, I
told her Ilost my job due to
layoffs to avoid concern.”

‘The company launched its
real money gaming in June
2009 after securing legal
opinion.“I still remember day
one when our revenue was
about ¥8,000,”Gullapallisays.
Within a year, the business
became cash-positive, allow-
ing reinvestment in growth.

The industry’s legitimacy
received asignificantboost in
2010 when Matrix Partners
came on board, becoming the
first venture capital firm to
invest in an Indian gaming
company. The investment
brought structure and gover-
nance to what had been a
bootstrapped  operation.
“They called me and in three
weeks the money was in the
bank,”Gullapalli says.

Gullapalli’s comfort with
business risk may stem from
his family background. His
father and grandfather were
in the film distribution busi-
ness,anindustry hedescribes
as “a much bigger gamble”
than online gaming. This
early exposure tohigh-stakes
decision-making left a last-
ing mark on his entrepre-
neurial approach.

Legal challenges have
been constant companions
on the journey. “Trying to
convince people that weare a
legitimate Indian startup
technology company been
the most difficult part of the
work,” Gullapalli added.

Despite landmark judge-
ments by the Supreme Court
dating as far back as 1957
recognisingrummyasagame
of skill — where success
depends on knowledge and
strategy versus game of
chance which is purely based
on luck —many states have
broughtinstate-levelamend-
ments to restrict all real-
money gaming.

The company faced per-
haps its most significant cri-
sis when Telangana banned
online rummy in 2017, forc-
ing the entire team to tem-
porarily relocate to Ben-
galuru, Despite challenges,
the company has continued
to be at the forefront of
legal challenges to these
restrictions, arguing that
rummy’s classification as a
gameof skill should protect it
under Article 19(1)(g) of the
Indian Constitution.

Gullapalli’s best hand was
dealt through the smart-
phone revolution around
2013-2014, which trans-
formed access and expanded
the market exponentially.
Until2014,itwasa puredesk-
top game. Mobile technology
opened gaming tomillions of
new users, particularly in the
hinterlands where smart-
phone penetration outpaced
PCadoption.

Since 2006, Gullapalli
says, he has methodically
grown his company toa plat-
form with over 55 million
users and over 600 employ-
ees, operating multiple verti-
cals in real money gaming
including Rummy, Fantasy
Sports and other casual
games under its brands A23
and Cricket.com. It also
recently expanded into online
poker with the acquisition of
Adda52.That’s exactly like a
player building a winning
hand card by card.

Varanasi club powers
UP’s football dreams,
witha Spanish touch
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Inter Kashi, formed in 2023, is on the verge of being promoted to the Indian Super League (ISL)

St/ State | Amountto| Tenure(Year) | Typeof e P et
| e, Baidea (), Muribai 400051
Noj et Alction Corporate Office: 10101 HFE Tovesr, J B Maqir Andlwn-)(ura Foad, A [}, Mumbai - 400050,
o e —TRiF i TFiiE CIN 16120106, Website:
1. | Chhattisgarh e T e e mancil resuhs Tor th vear snded Wareh 3. 7128 in milion)
issued on Septombar & Fartioulars Thres manihs | Theee manths | Voar ended | Vear ended
e Ho. endes ended March | March
|15 | March March | 31,2025 | 31,2024
Tamil Nadu 1,000 10 | Yield Basis 31,2025 31, 2024 .
TelRRGaE 57 Tvidid Bagla Un-Audiled | Un-Audiied | Audied | Audiiod
o : 95040 vaas1 | suapes | zea0re
= [Nt Profit{Lass) for the period  year (befare Tox. Exceptional
“The auction will be conducted on the Aeserve Bank of india Gore Banking andor Extraortnary tems) 31142 21923 ossrz | 7ms
Solution (E-Kuber) system on April 15, 2025 (Tuesday). Indivicual 3 [Net Profiv{Loss) lor the period | year before tax (aher
tors ke e ik 2 pér S T Sormpiilic ST i hiugh : :\‘".wumli\and.nrimanrdmaw itoms) 31142 21923 o572 | 73845
at Profit / |Loss) for the period after tax {after
e Retall Direct porlal (htpsa/rbiretaiidirect.org.in). For further detaits, ey L S vaira|  raas| sl
please refer to RBI press release dated April 08, 2025 on 3 Incormie for the penod / year [Comprsing|
A oL ;
ARG RIS o taxl] 24569 11004 Bazmms | s1121
©_|Paid up Equty Share Capital [Face value of 310/ 153154 1zmss| 13s150 | 1zmssl|  SHASHANKNAIR
7. | Reserves [exchuding Revaluanon Reserve] 30527 2unar1| 33psz7 | zipens | | NewDelhi, April 13
8. [Securities Premium Account . .
PUBLIC ANNOUNCEMENT 5 2 4121 Lasi1 SATZLL ISP | NTER KASHIARE ust atechni-
) ) Nstworlh 4.7013 7958| a17003 | 297358 lit f thel-
(Regulation 12 of the Insolvency and Bankruptcy Board of India ca ity away from winning the
(Liquidation Process) Regulations, 2016) 10. [Paid pital/Dutstanding Dby 247,192.2 188.251.3] 2471922 | 188251 promo-
FOR THE ATTENTION OF THE STAKEHOLDERS n i
OF SPECIFIC ALLOYS PRIVATE LIMITED bl bt A BA HA A t“’“ totheIndian Super League
DETAILS 12 |Debt Equity Ratin 53 5 53 58 | | (ISL).After theend of the season
‘Name of corporate deblor SPECIFIC ALLOYS PRIVATE LIMITED 13. |Eamnings Per Share (of 10/ each) {for continuing and) earlier this month, Churchill
.| Date of incorporation of corporate | 23/05/2000 discontinuad operations)*** Brothers and the two-year-old
1. Basic 181 141 567 476/ | | UP-based clubhad found them-
. | Authority under which corporate . " »
deblor 4 incompraled regsered | oo Sl 1.81 141 567 476 | | selvesinalimbo.With theresult
Corporale Identiy No.  Limited | U2720: & NA NA NA 1Al | | of one of Inter Kashi’s league
t:ﬂgi':';z:"’gf“"" - of 15: HA A NA 1 ame ided — it has been
. Address of e regsered fice nd | SHOP 1O 24 & 75 JEDE WANSIONTS GURUWARY| | [ HA NA HA || |alleged that their opponent
principal office (if any) of corporate | PETH, PUNE, Maharashira, India - 411042. 1. NA NA NA wal | | Namdhari FC played an ineligi-
debtor bleplayer—theAll India Football
o8
Date ofdosure ofInsavericy 070412025 “*Met wiorth &t March 31, 2025, has been computed as per section 2(57) of the Companies Act, 2013, thereby exciuding | | Federation (AIFF) had put title,
Resolution Process .
Liquidation commencement date of | 0770472025 and Inter Kashi’sdream,onhold.

Corporate Deblor

Name and registalon number of e

| insolvency professional acing a5

liuidalor

. | Address and exmal of e Tauidator,
a5 registered ith the Board

Wr. Prashant Jain

Registration No.
IBEVIPA-001/1P-PO1368/2018-2019/12131

'Add: A501, Shanti Heights, Plot No. 2.3 98110, Seclor
1, Koparkharine, Thane, Navi Mumbai- 400709,
Email

bseindia,com and the C

***EPS s not annuaksed for interim period
MNotos:

1. The shave is an extract of the detaled format of quarterty financial results fled vith the BSE Lid, under Regulstion 52 of the
SEBY [Listing Obligations and Disclosure Requirements) Regulations, 2015 (SEBI LODR Regulations) and subsequent
amandinents oo, The ful forvat of e quanely fnarcal 1t s avadable on 1 websta ot BSE Lid.

2. The above financial

d and

! m i d

10 Address and e-mal [0 be used for
cormespandence with the bauidator

Clo: A501, Shanti Heights, Plot No. 23 98710, Seclor
11, Koparknarine, Thane, Navi Mumbai- 400709,

Directors atther

3. The Board of Directors at its mﬁmmg feld on Apni iz znza recomemended o finl didond uf 2 0.5 per cquity share in

by the Board of

e commenenet e lqscabon of e SPECIIG ALLOYS PRVATE LIITED on 0t At
2025 and the order was uploaced by the Honble Registy o the Natonal Company Law Trbunal
Portal on 09t Apr, 2025.

are ot lsteda the stock exchange.

the BSE Ltd,

6. For the other line items referred in regulation 52 (4) of lhe SEBI LODR Reguistions, pertinent disclosures have been made to

o 1o e il 10.
Al o crediors

may submit y post
Submission ol o mlstin profs o cam sl it pemlies

m s sehotie cuing the corporate nsalvency resoluton pmo:ss et o echency cnd

sl be eermed o be subited under Secion 3,
Dl M. Prashant Jain
Registration No.: IBBUIPA-001/IP-P01368/2018-2019/12131
Liguidator , In the matter of SPECIFIC ALLOYS PRIVATE LIMITED
AFAValid tl 315! December 2025

Date: 1410412025
Place: Mumbai

o

Pursuant

¥ Ministry of
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HFE) wath Notional Housing Bark, s nat roquin 1o srsats Oehonture Redsenptin e {DAR). Creation of Capital
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presentation.

Place : Mambai
Date : April 12, 2025
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The previous periadysar figures have basn regroupedseclassdind wherever necessary to confor to the current period

For ICICI Home Finance Company Limited

inceta Rajadhyaksha
Managing Director & CEQ

DIN - 10483880
S
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out of Varanasi. So, where you
have no football culture, it
makes a lot of sense to have a
club from the city where the
football association

game—inthel-League,training

facilities and pitches are clearly

oflowerquality. Insomeaspects,

it’saleaguethatfeelsmoresemi-
ional than i

Dastold /E.

Intheirfirst year, Inter Kashi
signed English professional
Peter Hartley.The nextyear, they
wentonestepfurtherand hired
Antonio Habas as their coach.
TheSpaniard, the most success-
fulcoachinthehistoryoftheISL
(twotitleswith ATK
and the ISL Win-

But whicheverway the decision
goes, the world’s most popular
sport finally has a presence in
India’s most populousstate.
Club president Prithiijit Das,
whohails from West Bengaland
had previouslyworked with the

mal: cin AIFF, believes that the popula-
1] Last datefor submission of daims_|07/05/2025 7075, o any. diners | | tionof Uttar Pradesh,combined
e rdered i the end of . The shares ofthe Company | | with its GDP, provides an

opportunity for a cultural
change in how football is
viewed in a state where cricket
pitches and hockey turfs are
readily available, but football
grounds not so much. Inter
Kashi came into existence in
2023andwasinductedintothe
I-League directly.

“We had the opportunity to
build a club in one of the oldest
citiesintheworld.Also, the Uttar
Pradesh Football Sangh isbased

UP's population &

You can't run aleague with pro-
fessionalactorsbut provideonly
semi-professional means to
developit,’said the Spaniard.
Inter Kashi captain Sumeet
Passi is a forward who has
played for multiple I-League
andISLteamsand understands
the desire to grow
football in a

ner’s Shield with its GDP provide region where it’s
Mohun  Bagan achance fora not a part of the
SuperGiant),chose  cyltyral changein culture.  Passi,
to work in the poeoloiie  whose  father

ndians M ewedinastate  Dyedfootballfor
sion once he was Railways, hails

convinced about
Inter Kashi’s goals.

where cricket and
hockey dominate,

from Haryana, a
state which has

“laccepted the  says club president given Indiasome
proposal because, — of its  top
from the very sportspersons —
beginning,theclub yet not many foot-
struck me as honest and trans-  ballers. He feels Inter Kashi has
parent in its approach,witha  donethebasics right.

clear vision,” said Habas. “At the
same time, we put together a
high-level technicaland support
staff,withwhomitwasveryeasy
towork.” But despite being the
first club from Uttar Pradesh
that could possibly make it to
the ISL, the challenges faced by
Inter Kashi are largely institu-
tional. Habas is uniquely placed
todelveintothem.

“The main gap lies in the
infrastructurethatsupports the

“Inmy experience, there are
only one or two teams in the I-
League that are able to provide
players with accommodation,
travel arrangements and hotels
during the season. They give
salaries on time. That set-up
isn’tagiven,’said Passi.

The club hasn’t been able to
play their home matches in
Varanasi,butwilldosonextsea-
sonasafacilityhasbeenallotted
tothem.
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